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OFFICE OF THE DISTRICT MAGISTRATE BULANDSHAHR

Ref:- TB/BS’ 29’3/20 25 Date:- 20—04 2023
To,

The Registrar,

Hon'ble National Green Tribunal,

New Delhi.

Sub:- Regarding compliance of the order of Hon'ble National Green Tribunal
under O.A. No. 799/2022 Vikas Raghav V/s State of Uttar Pradesh

Sir,

With reference to the above order passed by Hon'ble National Green Tribunal
dated 05-01-2023 under O.A. No. 799/2022 Vikas Raghav V/s State of Uttar
Pradesh. A Joint committee of Sub divisional magistrate, Khurja, Bulandshahr,
Regional Officer, U.P. Pollution Control Roard, Rulandshahr has been formed to
physically visit and inspect the site to obtain a report and take necessary action on the
facts given in the complaint. The detailed factual report of the joint committee is
being forwarded for your kind perusal and further processing please.

Encl:-As aboves

(Chandra Prakash Singh)
District Magistrate,
Bulandshahr




Joint Status Report in compliance of Hon’ble Nation Green Tribunal passed
order dated 05-01-2023 in O.A. No. 799/2022 Vikas Raghav V/s State of Uttar
Pradesh

The Hon’ble NGT has passed an order dated 05-01-2023 in O.A. No. 799/2023 Vikas Raghav
V/s State of Uttar Pradesh. The operative portion of the order is as under:-

“...2. In our view, it would be appropriate that, at the first instance, the matter may be examined
by the concerned authorities. Hence, we direct State PCB and District Magistrate,
Bulandshahr to look into the matter in terms of siting/location of industry in question and
violating with reference to usage of unapproved fuel, exceeding emission norms and other
environmental norms and if finds any violation, to take appropriate remedial and

preventive action in accordance with law within two months.
3. District Magistrate, Bulandshahr will be nodal agency for coordination and compliance.
4. With the above directions, this application is disposed of.

5. A4 copy of this order be forwarded to State PCB and District Magistrate, Bulandshahr by e-

mail for compliance.

Background:-

The Hon’ble NGT passed the order 05-01-2023 on the complaint that Shyam Enterprises
(Gulla/Plastic factory) is illegally operating and using waste material from sugar mill and other
chemical industries for producing fuel for kiln/furnace. The industry is operating in populated area
creating damage to environment causing health hazards to local residents and damage to agricultural

land as well.

Action Taken:-

In compliance of above Hon’ble NGT order, District Magistrate, Bulandshahar constituted a
committee of SDM, Khurja and Regional Officer, UPPCB, Bulandshahar on 20-02-2023 for factual
inspection of M/s Shri Shayam Enterprises, Village Aterna, Tehsil Khurja, District Bulandshahr. A
copy of the letter dated 20-02-2023 is annexed as Annexure-I.
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The Joint Committee has physically verified the unit on 20.03.2023.The actual report is as
follows:- |

1. The geo coordinates of the said unit is Latitude 28.195763 and Longitude 78.008234. In the
east direction of the unit agricultural land is located. In the west direction of the unit at 150
meter Triveni Sugar Mill, Sugar Unit Village Sabitgarh Tehsil Khurja District Bulandshahr is
situated. In the north direction of the unit at 700 meters village Atairna Tehsil Khurja district
Bulandshahr is situated. In the south direction of the unit at 750 meters village Sabitgah
Tehsil Khurja district Bulandshahr is situated.

2. Unit is using press mud as raw material and produces bio briquettes. The production capacity
of the unit is 1000 Mitric Ton/Year. Two nos. of press machines operatzd by electiricity are
installed for the production of bio briquettes.

3. Earlier action has been taken by the State Pollution Control Board on the grievance of dust
emission generated by the unit and operating without taking (Air/water} consent. Closure
order was issued by the board vide letter reference number-H78525/C-4/SA-I1-795/Closure
order/2022 dated 15/07/2022 under Air (Prevention and Control of Pollution) Act 1981 under
section 31A.

4. The unit has complied the directions issued by the State Pollution Control Board. Unit has
coverd the production area by shade and made the PVC wall of the height of approx 12 feet
on the east direction of the unit, where the road approaches to village Attairna to regulate the
dust emission. Unit has also covered the raw material by green clothe. Unit has also applied
for Air & Water consent from the State board. On the basis of the facts & compliances of the
unit, State Board revoked the closure order vide letter reference number-H90265/C-4/SA-II-
794/revoke/2023 dated 03/03/2023 conditionally.

5. Unit has obtained Air & Water consent from State Pollution Contrcl Board under Air
(Prevention and Control of Pollution) Act 1981 as amended and Water (Prevention and
Control of Pollution) Act 1974 as amended.

6. Unit is not using plastic waste as raw material. No furnace is installed in the unit and no other

Air pollution source found in the upit.
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7. The raw material press mud is supplied by Triveni Sugar Mill to the unit. Unit has obtained an

agreement with Sugar unit for supply of press mud.

8. It has been informed by the complainant through a notarized affidavit cated 16.02.2023 that a
complaint regarding air pollution was made against M/s Shri Shayam Enterprises at Village
Aterna, Tehsil Khurja, District Bulandshahr by him and as the unit has instzlled a PVC sheet
cover around the unit to prevent air pollution So, Now he has no objection to the operation of

the said unit. A copy of the affidavit is attached. Annexure-II.

The report is being submitted along with the enclosures for kind consideration please.

W'Lﬁ\’%w

(GEETESH CHANDRA)  (SANJAY KUMAR) (SAPNA SRIVASTAVA) SH KUMAR
Assistant Scientific Officer Tehsildar, Khurja Regional Officer S.D.M, Khurja
UP Pollution Control Board Bulandshahar UP Pollution Control Board Bulandshahar

Bulandshahr Bulandshahr
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